
SCHEDULE I

FOR]VI A

PT-IBLIC ANNOUNCEMENT

(Reguldtion I4 of the lnsolrency and Banknptcy Board oflndio (Voluntory Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF KMLIII FINANCIAL
SERVICES LIMITEI)

MLM FINANCIAI, SERVICT.]S
IMITED

Notice is hereby given that KMLM FL'\ANCIAL SERVICES LIMITED (the "Corporate Person") has commenced
voluntary liquidation ot Jai\ary 25,2022.

The stakeholders of KVTLM FINANCIAL SERVICES LIMITED are hereby called up on to submit a proof oftlreir clairns,
on or before February24,2022, to the liqtidator at the address mentioned against item7.

The financial creditors shall submit their proof of claims by electronic means only, All oth€r stakeholders rray subrnit
the proofofclaims in person, by post or by electronic means.

Subnission offalse or misleading proofs ofclaim shall attract penalties.

x\A*t-
Date:25i01i2022

P. D. Vincent
voluntary Liquidator

Reg. No. IBBI/IPA-002/lP-N00521 /20 | 7-2018/l 1638

D-A.TE OF INCORPORATION OF CORPORAIE PERSON 09/l l/20t I

3 AUTHORITY LTNDER WHICH CORPORATE

NCORPORATED /REGISTERED

PUltsoN ls Ministry of Corpomte Affairs,
Registar ofCompanies - Emakulam

.,1 CORPORATE IDENTITY NUMBER / LIMITED LIABIT-ITY IDENTTIY
NUMBER OF CORPORATE PERSON

u74l r0KL20l r PLC029750

ADDRESSOF'THEREGISTEREDOFFICEANDPRINCIPAI-OFFICE(IFANY) OF
CORPORATEPERSON

I FLOOR. MATHEWSONS TRADE
CENTRE NR J N INTERNATIONAL
STADIUM, KALOOR ERNAKULAM
Kerala - 682017

LIQIJIDATION COMMENCEMENT DATE OF CORPORATE PERSON 25t01/2022

1 NAME, ADDRESS, EMAII, ADDRESS, TEI.I]PHoNF NTII!4BER,{ND

THE RECISTRATION NUMBER OF THELIQUIDATOR

P. D. Vincent
Address: 65/2364,{, Ponoth Road. Kaloor.
Kochi, Emakulam - 682017
E-mail : vincentiplspl@grnail.com
Tel: +91 484 2950007 / +91 484 2950009
Reg. No. IBBI/IPA-00ZIP-N00521/2017-
20t8/l1638'

3 L,AST DAI.I. FoR SUBMISSION oF CI,AIMS 24/02/2022

NA[,IE OF CORPORATT] PERSON

6.


